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O,

The Registrar General,

Hon’ble, National Green Tribunal, -
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001 .

Sub: Regarding Compliance Report on behalf of Respondent No.-2, Uttar Pradesh
Poliution Control Board, in compliance to the order dated 23.04.2024 passed by
Hon'ble NGT Principal Bench, New Delhi in Miscellaneous Application No. 44 of
2024 in Re: Original Application No. 170 of 2021 in the matter of Noorul Sehar Lari
Versus State of U.P. & Others.

Sir;

Kindly refer to the subject mentioned above. In compliance of the order
passed by Hon'ble NGT Principal Bench, New Delhi in Miscellaneous Application No, 44 of
2024 in Re: Original Application No. 170 of 2021 in the matter of Noorul Sehar Lari Versus
State of U.P. & Others. The Compliance Report is enclosed herewith for your kind perusal
and further necessary action.

Enclosures: As above

Sincerely Yours,
AJEET Dol i B
"RUMAR s
SUM;‘N THAZET UEH
(Ajeet Kumar Suman)
Regional Officer
U.P. Pollution Control Board,
Gorakhpur

Copy to: Following for information and further necessary action.

1, Member Secretary, U.P. Pollution Control Board, Lucknow,

2. Shri Pradeep Misra, Advocate, Hon'ble NGT, B-235, Sector-XIX, Noida, District-GB
Nagar, 201301

3. Chief Law Officer (CLO), U.P. Pollution Control Board, Lucknow.

4, Chief Environmental Officer (C-6), U.P. Pollution Control Board, Lucknow.
AJEET
KUMAR  suman

Dt 20240027

SUMAN  {iasisanss
Regional Officer
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BEFORE

THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

MLA. No. 44/2024
In
ORIGINAL APPLICATION NO- 170/ 2021

IN THE MIATTER OF:

Noorul Sehar Lari Applicant

Versus

State of UP & Ors. Respondent

Order Date- 23.04.2024
Next Listing- 02.08.2024

Response on behalf of Respondent No-2, Uttar Pradesh

Pollution Control Board, in compliance to the order dated
23.04.2024 passed by the Hon'ble NGT Principal Bench,
New Delhi in Miscellaneous Application No. 44 of 2024 in
Re: Original Application No. 170 of 2021 In the matter of
Noorul Sehar Lari Versus State of UP & Ors.

That the Hon'ble National Green Tribunal, Principal Bench,
New Delhi (hereafter referred as Hon'ble Tribunal) vide its order
dated 23.04.2024 in Miscellaneous Application No. 44 of 2024
in Re: Original Application. No. 170 of 2021 In the matter of
Noorul Sehar Lari Versus State of UP & Others has passed the

directions. The relevant excerpt of the order is as below:-
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........ 4. Report filed in pursuance to the above direction
mentions about pond in paragraph no. 2 and encloses the
photographs at page no.516 but it does not disclose any
detail about utilization of/ discharge of water from the
pond.

5. Learned Counsel appearing for respondent no.2-UPPCB
and respondent no.4- Nagar Panchayat, Lar seek time to

place on record their explanation in this regard............ i

Response-

1. That in compliance to the order dated 23.04.2024 passed
by this Hon'ble Tribunal, the officials of the Regional office,
Uttar Pradesh Pollution Control, Gorakhpur has inspected
and collected the water samples from the drain and
oxidation pond at Nagar Panchayat, Lar in question on
06.07.2024 and 18.07.2024. As per the inspection and
analysis report, the feacal coliform in the sample of
oxidation pond is found beyond the norms. A copy of the
Inspection reports dated 12.07.2024 and 22.07.2024 along
with analysis report and photographs are being collectively

attached herewith as Annexure No-1 to this response.

2. That the Regional officer, UP Pollution Control Board,
Gorakhpur has also provided the report obtained from the
Executive Officer, Nagar Panchayat, Lar, Deoria. The
relevant excerpt of the said report is follows:

“...5.The Command area for Ferti-irrigation for
utilization of treated water is approximately 10 to 15

2
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acres. There is no river around 10 km of Nagar
Panchayat Lar. No effluent goes to any river directly or
indirectly.

6. Total discharge of drains in Nagar Panchayat, Lar is
approximately 3.5 MLD.

/. Utilization of treated water is being used for Ferti-
irrigation during reducing the demand of fresh water,
sometime treated water is being use for dust
suppressions on road and construction site.

8. During rainy season overflow of pond water goes to
in other adjacent pond established by Nagar
Panchayat, Lar.....”

The copy of the report obtained from the Executive Officer,

Nagar Panchayat, Lar, Deoria is being attached herewith as

Annexure No-2 to this response.

The above response on behalf of the Uttar Pradesh

Pollution Control Board is placed before this Hon’ble National

Green Tribunal for perusal and kind consideration.

Date: 27.07.2024 ‘ Eﬁﬁ bl
abINEAN
Place: Gorakhpur SUMAN O 202473

(Ajeet Kumar Suman)
Regional Officer,
UP Pollution Control Board,
Gorakhpur.
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P REGIONAL GORAKHPUR
UTTAR PRADESH POLLUTION CONTROL BOARD
= Jharkbandi Mahadey, Avas Vikas Colony, Kuda Ghat, Dooris Road, Gorakhpur
Ref no-27293703/Gorakhpur/2024 ) * Date:22/07/2024
1= Sample Location: Lar Drain Before Remediation
2- Distriet: Decria
A= Address: Near Lar Deoriyva
4- Sample Source: Drain
5- Typeof sample *+ Surface Water
- Sample Collected By ¢ Avodhya Prasad, SA
7- Oidour : None
8- Quantity snd Packing ; 02 Lit Plastic Jericane & 25 M1 Glass Bottle:
9= Dave of Sample Collection @ | 8072024
10- Analyis Indented by : RO Gorakhpur
11~ Dateof sample receipt in Lab ¢ 18/07/2024
Parameter Unit Results Detection Range |
pl, APHAZ4th Ed.4300-B: 2021 - 6.92 02-12
Suspended-Solids - APHA 24tk Ed. 2540 D Totel gl T8 5010000 mg/]
_____ Suspended Salids dried at 103-105 ¢ 2023 Ee =
Dissolved Solids, APHA 24th Ed. 2540 °C Total my/] 160 S0 -10000 mg/l
Digsolved Solids dried o) 180 °C 2023 |
Tuoisl Colitonm, APHASZE 201k Bd, | 2023 MEN 00 mi 450300 <] B MPNA 06 m] &
T ahove
Fecal Coliform, APHA 9221 24th Ed. | 2023 MPN/00 mi 22000 <] B MPNA00 ml &
. gbove
BOD, APHA 24th Ed. 3 day 27 °C 1S 3025 ( Pant mg/l 40 1.0 -1000 mg/1
44y 1993 Bio 2023 .0
COD, APHA 24th Hd. 5220 B Open Reflux iy 2484 4.0 1000 mg/]
~ Method 2023

* Mo NARL Farmmeers,

Mo 1 The tuwaliy i the Tast Repir el oy it foims reaied: T The poprur hall not be frpiodus pd-pxoont B full without: s writien parssission of libozaboryt. 3: The dosr segor peniing L B aampic: 5

revetvied tn Lah
Remark:* - NA

" Anzlysed by
|¥ivek Saini(JRF). Ankita
Dwivedil IRF))

Au nrimq
Rarn Milan ij'..”-i:*
Dase A3
Verma il

Ram Milan Verma (3A)

AJEET | Jibaysures
KUMAR

SUMAN

40T
165498 4050

Regionat Officer

1l Puigs 2
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REGIONAL GORAKHPUR
UTTAR PRADESH POLLUTION CONTROL BOARD
Jharkhandi Mahadey, Avas Vikas Colony, Kuda Ghat, Dooria Road, Gerakbhpur

Ref no-27293689/Gorakhpur/2024 5 Date:22/07/2024
1- Sample Location: Lar Drain after Remediation

2- District: Deoria

3- Address: Lar, Deoria

4- Sample Souree: Drain

5= Typeof sample ; Surface Water

6~ Sample Collected By : Ayodiyys Prasad, SA

7- Odour : Nong

8- Quantity and Packing: 02 Lil Plastic Jericane & 125 MtGlass Battle
9. Date of Sample Collection : 18072024

10- Anakyis Indented by ¢ RO Gorakhpur

11- Date of sample receipt in Lab : 18/07/2024

| = —

Parameter Unit Results | Detection Range
pH, APHA24th Ed4500-8: 2023 - 7.21 f2-12
Suspended Solids . APHA 24th Ed. 2540 D Total ] 02 5.0 10000 mg
Suspended Solids dried at 103-105 °C 2023 i
Dissalved Solids, APHA 24th Ed. 2540 °C Total mg/i 628 5.0 -10000 mg/l
Dissolved Solids dried at 150 U 2023
Tatal Coliform, APHA 9221 24th Ed, ; 2023 MPNAO0 ml 31000 <1.8 MPN/LOU mlb &
- = : ] above
Fecal Coliform, APHA Q271 24th Ed 1 2023 AR I i 17600 =18 MPNA00 ml & |
_ . ahove
BOD, APHA 24th Ed. 3 day 27 *C 15 3025 ( Part mg'l 6 1.0 <1000 mg/]
44): 1993 Bio 2023 .
| COD, APHA 24th Ed. 5220 B Open Reflux mg/l 140 4.0 -1000 mg/l
| Method 2023 | l '
"on-NABL Pummielers

Hote s | Fhe resuline the Tost epeel delale iy i the iieme rered: | THE st ahalno be nopraiduiod-except in B2, saiies thie, writtien prermiston of nbomesny 3. The e oy perains o the sampie &

revdived m 14
Remark:™ - NA
Analysed by
|Vivek Saini(JR¥), Ankita
Dwivedi(JRF)|
Apthorized g ..., AJEET | o
Ram Mian o ke v KUMAR s suan
Verma Dale 045022 R E&ﬂr’:ﬂu
16AARE +
Ram Milan Verma fﬁ.&] SUMAN igs67 -asae

Regional Officer

1l Prngo 2
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From,
Executive Officer
Nagar Panchayat, Lar

To,
The Registrar,

Hon’ble National Green Tribunal
Copernicus Marg, New Delhi

Subject: Compliance report of Hon’ble Green Tribunal Order Dated
23.04.2024, passed in M.A. No. 44/2024 in O.A No. 170 of 2021, Noorul
Sehar Lari v. State of Uttar Pradesh & Ors.

Sir,
In Compliance with the order dated 23.04.2023 passed in M.A. No.

44/2024 in O.A. No. 170 of 2021 by Noorul Sehar Lari vs. State of Uttar
Pradesh & Ors.

It is requested that the said report be considered by you as per the
directions of the Hon’ble Tribunal-wide order dated 23.04.2024.

TR (-l
it




REPORT WITH THE r E_ORD D_ BY

N’BLE TRIBUNAL DATED 23.04.202

HON'BLE TRIBUNAL DATED 23.04.2024

Hence, at this stage, we dispose of this original application with
the direction to Nagar Panchayat Lar to examine the above two
issues that is (i) carry out the samples analysis after three months
especially in respect of compliance to fecal coliform norms (i)
operationalization of sewage treatment system and submit a report
before the Registrar General of the Tribunal by 22.12.2023 and if
Jound necessary, the Registrar General will list matter for

consideration of the Tribunal. "

4. Report Filed in pursuance to the above direction mentions about
pond in paragraph no. 2 and encloses the photographs at page no.
516 but it does not disclose any detail about utilization of/

discharge of water from thg pond.

5. Learned Counsel appearing for respondent no. 2-UPPCB and
respondent no. 4 — Nagar Panchayat, Lar seek time to place on

record their explanation in this regard.

Sir, in pursuance of above direction our explanation are mention

—'fg <
e T

Sl ST
S - o

below for your regard.
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1. The Depth of the pond is about 1 Meter as per facultative pond.
Basically the depth of facultative pond is one to two meter. The pond
made in Nagar Panchayat Lar is according to norm of facultative pond
with low energy uses, feeding by gravity, as per the guidelines of
CPCB. The quality of treated water is mentioned in the lab test report.

2. There are no Septic tank outlets that get into drains terminating the
pond. It is simple domestic water.

3. Water flowing through the Kabristan Drain into Oxidation Pond is
simple domestic water. There is no grey water flowing into the Drain.
That the Six small-size Nali are attached to the Kabristan Drain.

4. On the basis of the guideline of Swachh Sarvekshan 2023 that is
capacity under cluster approach distance up to 50 km from the city
boundary, Nagar Panchayat Lar Board has also passed the resolution
for adopting a cluster approach for the treatment of sewage generated
in the premises of Nagar Panchayat Lar. It is also noted that bearing
operation and maintenance costs is tough for ULBs like Nagar
Panchayat Lar with a population of 30 Thousand. The cluster
approach is beneficial for such local bodies with small populations.
The agreement with NPP Deoria is a short-term agreement based on a
cluster approach model for small towns like NP Lar. The requirement
of an oxidation pond is for treatment of grey water. There is no need
to transport of septage to 45 Km every day. It is based on the demand
of local people. Nagar Panchayat Lar has two number Severage
Suction Machines that facilitate for transportation of Septage. The
payment of cost will be decided by the board of Nagar Palika Parishad

Deoria from time to time. As the amount is not fixed, it depends on

A
Faftar

the service and then the cost is implemented.
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4. As per direction of Hon’ble NGT, Nagar Panchayat Lar is exploring
the possibility of setting of two another stabilization pond. In
persuance, Two another pre existing pond owned by Nagar Panchayat
Lar is about to develope as stabilization pond with low enegy cost and
self sustain. /

5. The Command area for Ferti-irrigation for utilization of treated water
18 approximately 10 to 15 acres. There is no river around 10 km of
Nagar Panchayat Lar. No effluent goes to any river directly or
indirectly.

6. Total discharge of drains in Nagar Panchayat, Lar is approximately
3.5 MLD.

7. Utilization of treated water is being used for Ferti-irrigation during
reducing the demand of fresh water. sometime tre¢ated water 1s being
use for dust suppressions on road and construction site.

8. During rainy season overflow of pond water goes to in other adjacent

pond established by Nagar Panchayat, Lar,

PRAYE

It is, therefore, most respectfully prayed that this Hon’ble Tribunal may graciously
be pleased to:

i. If the Hon’ble court is satisfied with the report, they may dispose of the
matter, as the case is already disposed of.

ii, Take the above averments on record as the compliance report by the Nagar
Panchayat, Lar. '

ili. Pass any such other order as may deem fit.

S et
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= ENVIRO-TECH SERVICES

™ ﬁm:u':fﬁ.—.u’f J:":.:'um_&w
{A GOVERNMENT APPROVED LAB)
Plot No. 1/32, 8.5, of G.T. Road Industrial Area, Ghaziabad (U.P) - 201001
amall S etEEo 20 2fgmenl doin | Websihe Cwwwaaslabin | Ph 9911518076, 9811736083 TC-13009

TEST REPORT :
TEST REPORT NGO - ETSM0421407/2024 ULRND. TC130092400010421F DATE OF REPQRT. 04072004
WASTE WATER SAMPLE ANALYSIS REPORT
Name And Address of Customer i WE NAGAR PANCHAYAT LAR

SISTT BEDRIA (LA

Date of Sampling 129062024
Analysis Starl Data s -01.07:2024
Analysis End Dats ;04072024
Sampie ID No Lo 1424
Sampling Done By + ETSSTAFF
Sampling Description 1 AFTER TREATMENT
Sampling Location ;- DOWN STREAM (KABRISTAN DRAIM)
Sampling Method i+ ETSISTPAWATER:02
Sample Quantity b Ll
Packing Condition ¢ pEALED
Packad Ih : - BNC CANE
& T = TestPsrameter | Unit Resull Specification/Limit Test Method
Ma, | {As per CPCB)
iniand Public
I e Surface Water | Sewers |
1 | pH ' i | 7468 | 85-80 55:90 | APHA4S00Ms |
| 2 Tow Suspended Solids (T33) mglL | 800 | 100 800 | APHAZ540-D
3 Bitogical Omgan DemandiBOD,27 C) | mglt | 230 | 30 350 15: 3025 (Par-44] |
|4 | CremicaiDxjgen Demand(COD) |~ mgh | 1340 | 280 NotSpecied | APHA 5220-B |

wenedEnd of Test Repon™*"=*

S

1 Test ragorts witheut ETS LAR HOLOGRAN are naot ivsued by sur laberatury,

L Ttiw redtalts inadleated oaly eofer to the tesied sampher iwmd lsred applicatie parameters.
& Mo cuaapelalon will e cnlerialned i recelved affer 7 days of laie oF Lest report.

4. Ulur Tiabilty b limited fo tnvodee valpe anfy;

8 T simmple shadl e desvriy od afier 45 duyn & Bindirgieal ! Periskuble samphe shatl be desirmved Inemediately afier b of tos repu.

B Tl 1eAr vepeert anall diar by dsdd i any ads ertinkog ks on ws evilemerin e eiprt ol T witii prior written permvisiong of (he laborutiry,
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: B ENVIRO-TECH SERVICES © &

5 Lkl e malylicad Lydoratory 80 45067
i i (& GOVERNMENT APPROVED LAB)

ET5-LAR Plot Na. 1/32, 5.5, of G.T. Road Industrial Area, Ghaziabad (U.P) - 201001

emaill | elalab? Zagmaticom | Wesheilio wwwatsiabin | Ph o S8TISE0TE, ST I6003

e

g:ﬁ,: TEST REPORT

WUBEE CoTREFORT NG ETSHIMRADNINA GATE OF REPORT, 0407 2t0s
WASTE WATER SAMPLE ANALYSIS REPORT
& | Test Perameter | Unit Rasuit | Specification/Limit | TestMethod |
Na. | (As per CPCB) _
| | | imlang | Poule |
e ! [Sudice Wi | Bewers | !
£ Tow Coliform Count [ MPNAOmL | 5400 | NotSpecifed | Mol Specife | 15 1622 |
[ 6 | FecslColformiFG) | MPWISOmL | 2400 | 1000 | NotBgpectes | 151622 =

eresnpad of Tesl REpOry*=**

L
=
i 'I.-. sl %
i } 1£# LA e -
""'t';HEctIE By
L Formal Mo ETEAARTR10, itsue Mo, 05, Date 01:04, 2018, Amd, i, 14 Daia 87000010 (ol MEnaoe

i

b Vst e ts andibmal B ES 1O O CRERAN pre nod bosueid by wur labiarators:

2o e wesults Jodisaied natly reler ba fhe testpd samples anid Histed spplicable prrasmetes

LS painpladnd will be enterrained B reeeised aftor Toduns wl vty il gpstrpart

e Uhr Ladindigy av bmuitel b iy ets vabui weds.

& The sample shiill be destrayed aftde 18 days & Biednglesnl | Porishable spmple shall b desirasid immiedionety aiter isswe wl test repoe,

& Thds besi reqert shall ned foe s e smy advertising modia or s ey Al im Ve cosrt Wi b s withit eisr w rises Eersabvolus f te Leheratnry
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